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M Speaker Hon bIe Members, i pursuance of Rule 13 of tig Riles of .
Procedure and Conduct of Businéss in the Haryama Lesislative Assembly, I have
o rapart that the Governor was pleased to dddress the Haryana Leglslatwe As-
seimbly at2 00 P:M, today, the Tth March, 3008 underAmcle 176(1) ofthe Ccmstx-‘
tution. ‘

A covy of the addrass is 1ald o the Tab"ia of tha House
M. Speaker and Hon’ble Members; .

It gives me- great pleasure to welcome you to this year’s fivst Session.
of Haryana Vidhan Sabha. . T extend my warm grestings to.yot on this gocasion,
I notice that the Interiors of the Vidhan Sabha Chamber have been renovaied.
Let me compliment the Hot'ble Speaker and the State Government for giving
the much needed face hft to the entire Yidhan Sabha Complex.

2. At the Qut%t my Govgmment welcomes thrz announcement it the
Uumn Budget for waiving the loans. of small and.'., argmal farmers. It will -
prowde much needed relief to crurcs of farmers across the counfry, My

‘Government whole-heartedly supports this. pro-farmér bold initative of the

Governmeit of Tndia. This measure along with several fapmer-friendiy policies.
of State Government will go a lonyg way in mmgatm& the distress of Haryana's
hard workmg Tarmers. . .

3. It is grszymrr to, note that my Governmem hah pursued over the past
three years, forward lookmg and peoplef-fmndly policies, The result is for
everyone o See.. Thme is ali round prosperity. Achieving the hwhcs‘c per
capita dncome is just one ameng sewral development oiajactwes. Dave:lopmant
has moved . far beyund ecﬂnomm arowth with it5 clea:r foens on social” aoals,:'
improved guality of life, enhanced opportunities | ‘for bemer education and
health, welfare of we,aker sections and margmahzed gmups e.tc Dmve]opmcmt.
of cssenual mfraﬁructure has ac.quad a rcne:wc:d pace al} over the Stats, The
tandscape.of Haryana is tr.a_nsfonmng, arban growth hﬂh pzcked up. and v111anre:s_
are going 1o acquire 2 ‘modern and new iook,
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4. For such a fast pace of ‘development, the State needs o generate
resourees, Iam particularly happy to note that my Government’s performance
on this siguificant front has been exerbplary, to say the least. During
2004-03, the revenue receipts were Ry, 11,149 crore. As compared 10 this, the
revenue receipts during 2005-06 were Rs.13,833 crore registering an increase
of 24%. During 2006-07, these receipts further went upto Rs.17,952 crore,
which shows a growth of 30%. During 2007-08, we are expecting revenue

-receipts of Rs.19630 crore, which will also be higher than thoss 'of the
previous years. It is dueto prudent fis¢al mianagement that’the figancial
bealth of the State has been improving at a steady rate, During 2006-07, the
State ecomorny s estitnated to have achieved an excellent growth of 11.4%
in iis Gross State Domestic Prodiict (GSDP). Tax rates have been suitably
adjusted on the bagis of economic needs and as a result, revenue sectors have
become buoyant. According to quick estimates, GSDP of Haryana at constant
(1999-2000) prices is estimated at Rs. 92,053 crore in 2006~ 07 as against
Rs. 82,604 crore in 2005.06. Sirnilarly, the per capita income in real terrns
has been mumated a Rs 35 7'79 in 2006~07 25 against Rs. ’52,724 in 2005- -
th., Armual Plan 2008-09 which is 25.5% hlghﬂr thar the approved Uutiay for
the Annual Plan 2007-03, Pnonly for Sc:mal Servmf:s and I.nfrastmctum Sectors
is being maintained. S

AGRICULTURE AND ALLIED A(:'rm*rms

5. Farmers’ welfare ocoupy a central place in my Government’s priorities,
The floor rates for dwarding compensation in land acquisition cases have .
been further increased. These rates are one of the highest in-the country. The
rehabilitation and resetilernent policy recently notified by the governiment is .
indeed a pioneering step. Asa matter of fact, land-owbers now have long term -
stakes in the development projects and hence, are legitimate partners in
progress. In order o mitigate the loss due to hailstorm and heavy rains during
February and March, 2007, the affected farmers have been provided
compensation amountmg to Rs. 208 orora

6. Foodgraing production touched an all-time hlgh of over 147 takh
tonnes during 2006-07. We aitn 1o achieve even higher levels of production
in the coming years. The Government has launched a campaign to reverse the
rend of decline in wheat productivity, Already we have achieved 42.32
quintals per h&CtEﬂ“e during 2006-07, which is the highest productwny per
hectare, in. the countiy. The sensitive ctops of mustard and gram have. beer
bmuﬂht under the scope of National Agriculiwre Insurance Scheme in. the
State, A prows n of 10% subsidy on premium has been made for sreall and
marginal farmers, shared equaily by the Central and Staté Governmenis. Two
new Ce.ntrally sponsm'ed schemes, namely, National Food Security Mission
(NFSM) and Rashiriya Knshi “Vﬁcas Yojana {REVY) have been lamched
recenily. The rmain objwtwe o the NFSM'is to increase the production’ of
wheal and pulses throngh aféa expansion and produetivity énhapcement in
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a sustainable manmer in idemtified districts of the State, RKVY"‘ aims at
incentivising the State to invest more in Agriculture and allied sectors. The
scheme of Agricultural Technology Management Agency (ATMA) has also
been implemented in the State 1o move towards an integrated broad- based
agriculture extension delivery system ‘

7. The Haryaha State Agricultural Marketmg Board (HSAMB) is going to
set up a world class ‘terminal market’ over an area of approximately 500 acres
at Ganaur in diswict Sonzpat It will be the biggest wholesale fruits and
vegetables market in India with uitra-modern facilities of washing, waxing,
grading, sorting, packaging, etc. along with other supporting infrastructure,
Land for this purpose is already under acquisition. This market will eventuatly
gnsure competitive rates for farmers’ produce. The Board is dlso sefiing up
‘commodity ' hubs ‘in different parts of the Statc 18] pmwde post harvest -
management Support to vegetable and fruit growers of Haryana at a cost of
Rs.67 crore under the National Horticulture Mmsmn A propasai to se.t up a

cha.m of ‘Agm Malls® 15 also under cmnsxderatmn '

8. .. The Cooperative institations are emothex keay area: nf Importanc:c fm my -
Govemment Prasenily, about. 34,500 Cooperative Societies are working in
the State with 2 membership of more than 51.83 lakh. An MolF has been -
signed between the State Government and the Central Government / National
Rank for Agriculiure and Rural Development. As per this MoU, the Cenwral

Government will ‘provide an amount of Rs.704 crore for.the revival of short. -
term céredit structure. Ti date, a sum of Rs. 240.34 crore has bm:n released. -
by (‘erm'al Government. C ‘

9. The State Conp&rauvc Banks have. waxved interest 10 the tune of.
Rs. 451 erore under the One-Time Settlement Scheme for Short-Term and
Long Term loans. Upto December 2007, as many as 3,64,041 farmers in the
State have ‘benefifed under the scheme. One-Time Seutlement Scheme was -
. also announced by the Government for the Haryana State Cooperative Housing
Federstion Lid. (HOUSEFED) under which the membets are required (o pay
only the loan amount and interest equal to the loan amount. The interest
amount in excess of thig has been waived. This spemal d!spensatlon wag
available from 1.7.2007 to 21:12.2007.

10.  The Cooperative Banks have disbursed loans to the tune of Rs 5022 ,
erore for various development activities during the carrent year. The Primary
Cooperative Agticulture and Rural Developmeant Banks have. also dishursed
loans 1012586 members of the order of Rs. 177.87 crore upto January, 2008,

11.  In order o give boost to animal husbandry sciemce and research, a
Veterinary University is being set up at Hisar,

12.  The State Forest Policy envisages bringing 10%" gebgraphical area
under forest and tree cover by 2010 and eveniwally 209%, in 2 phased manner.
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This is sought to be achieved through afforestatmn on pandhayat Commumity,
institutional, farm and other publm and private wastelands. During the year
2007-08, over 15, OGD hectares is hkf:ly o be brought :mder plantatmn The
Government had decided o establish onie herbal parkin each district o create
awareness about cultivation of medicinal plants. Already 20 herbal parks have
been established in the State and 8 more will be set up by the year 2008-09.
Eco-tourism is receiving specml attenuon and 5000 eco-clubs have been set
up for c.rf:atmg environmental awareness under the National . Crreen Corps |
Scheme. \

TRRIGATI{)N=

i3 My Governmenz rcafﬁnns its mmm:tment t0 g&ttmg our le:gmmata_'
sha,re in the tiver waters through the Suﬂe_] Yamuna Link Canai Severai[.'
initiatives haye been taken in the 1rr1gau0n sactor 1o opumally and equ:tably
distribute. the  available water. The construction of project 10, link Bhalra .-
Main Line with Fansi Branch and Butana Bx,anch 10 prowde watcr to dcﬁcit‘
southern areas of the State is at an advanced $tage of completion. This 109
kms. iong channel with. a capacity of 2086 cusecs. will also. help in water
conservation and ground water recharge. -Simultaneously, the capacity of .
Westetn Yamuna Canal 15 being increased from 13,500 cusecs. o 20.000. .
cusecs at a cost of Rs.30 crore so that the flood waters of Yamuna can be
gainfully utilized. Shahabad-Dadupur-Nalvi canal, with a. head. capacity .of

390 cusecs, is being constructed at a cost of Rs.267 crore and will utilize the -
surplus Yamuna water for Irtigation and ground water recharge. The work on
increasing the capacity of Ottu reservoir at a cost of Rs.70 crote and for-
ground water recharge; through Maganj Barrage ha& aho been taken up during
this financial year.

4. To meet the t:’srmlmwr water needs of thb fa‘st developmg Nanonal
Capital Ragmn fa.llmg in Haryam a 300 cusecs channcl ai.a,cost of‘
Rs.. 223 crore is under copstruction. Simﬂ&rly, the pmject of Kausha]ya dam
on river Ghaggar for meeting the drinking water needs of Panchkula and
neighbouring. areas has been taker up at a cost of Rs..08.19 crore. Projects
for lining of water. courses i’ all the canal Gommands of the State have been
taken up at a rapid pace and mmultanmmly .old danmged Waler, course:s are
being repaired. '

WA'PER SUPPLY AND SANITATION

13. My Govermnment is fully commlttcd to providing adequate supply of .-
safe drinking water in all the villages and towns of Haryana. Priority is being
aiven io augmemmg the supply level from 40 to 70 Hires per capita per day
in rural areas. During the current financial year, water supply in 500 deficient

villages is being augmented and’ dunng 2008-09, it will be augmentedin

anc)ther 368 such viilages. .

i6.  The “**Indira Ganﬁhz Drmkmg Water Scheme“ launched in
November, 2006, envigages providing free individual waier connections (o
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8 lakh Scheduled {aste households n rural and wrban areas. This scheme i3
to be completed in three years with an investrient of Rs. 340 crore. "BY the
cad - of February, 2008, 3.22 lakh households Wave been provided privats
water connections. During the coming financial year 2008-02, it is aimad to
cover 4 1o 4.5 lakh Scheduled’ Caste families under this Scheme.

17. . Special-atiention is-being paid to the drought protie districts including
Mewat, which usually face shortage of drinking water. An ambitious: project
by the name of ‘Rajiv: Gandhi Augmentation of Drinking Water Project” for
providing sustainable-drinking water supply. is being implemented in Mewat
with financial support from the Nationdl Capital Region@®CR) Planning Board
at a cost of over Rs. 205 crore. The project envisages transporting water from
the Yamuna basin through a distribution network with a nuinber of boosting
stations located strawegically. In addition, 290 tube-wells will be installed at
the fouthills of the Aravali Range. This project, aimed to baneﬁt 503 vﬂlages
is 'likely to be completed in the wmmg ﬁnanmal yc:.ir

POWER

i8. My Cmvemme:nl is cotmmitted ‘to ersuring adequate, suistainable and
quahty power supply o the consumets, The State has 4368 MW of géneration
capacity and on an’'average 739 lakh upits of electricity is bemg supplied 10
consumers daily. The demarid for c:lr:ctnc!ty is expected to 2lmost double in
the next ﬁve years. In order’to satisfy thxs dextand and-for meeting the ‘present
deficit, Ty Government has taken many initiatives o enhance the rreneraucm
capacity in the Stats’ as well as in'the private sector. :

19.  Out of the two units of 300 MW each being-installedat Yamunanagar,
the first uait was synchronized in November, 2007 and the second unit is
Likely to' e synchmmzed in Marc:h this year. Work ‘has also started on the
1200 MW coalmbascd Rajw Gandhi Therrdal Plant at ‘Khedar, Hisar which i
targeted for mmmlssmmm in 2009~10 Another coal-based thermal power
plant. of 1500 MW capaczty Y bemg $et’ up "in “district Jhaﬂar by 4 joint
venture of Governmient of Haryana; Dalhl Goverhment dnd NTPC. Thls plint
is schadule:d for commissioning in 2010 and wﬂi give 750 MW - powm— 0
Haryana Another 1200 MW project is pmposad to be set up also in district
Thajjar through a tar:lf based bidding proc.&ss Bc’:sxdc‘;, additional avallablhty .
of 1148 MW power has be,en drranged during the 11th Plan through potver
purc:hase agreemems with - mc!ependent power producers and from Central.
sector projects. ‘

20. With these efforts, about SDOO MW of add:tmnal power wﬂl be avallable
to the State in the 11lth Plan. While the toral investment in generarion,
including - private sector, will 'he about Rs. 14,000 crore, the HPGCL will
spend Rs: 10,042 crore.directly for genevation capacity addition. In. the
Eleventh Plan, Rs. 7697 crore will be pent on upgradation of the transmission
system-and. Rs. 6577 crore on ‘sfrengthening of the distribution network.

Schemes worth. Rs: 242 crore “are’ being implemented under. Rajiv Gandhi
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Grameen Vidyutikaran Yojana (RGGVY) 1o improve rural conngctivity and
release of connections.to BPL families. Besides, my Government is emphasizing
the reduction in aggregate transmission and commercial losses by the pawer
utilities 50 as o brmw it down to 16% by the end c;f Eleventh. Plan

21. - Realizing that the renewable energy sources offer-a viable option for
bridging the growing demand supply gap, my Government has taken a number
of initiatives to promote renewable energy sources and also energy conservation.
During the year 2007-08, Haryana has secured three national awards for
excellent performance in Solar Photo Volataic(SPV) urban areas programime,
solar cooker. programme and 8PV demonstration programme. The Department
of Renewable Energy has signed MoUs with 10 independent power producers
for setting up of 30 renewable energy based power projects of 697 MW, with
an approximaie investment of Rs. 3300 crore from the private sector. The
DPRs for three small hydel projects have beent approved and the projects are
under different stages of implementation.

22.  Government buildings use 4 significant amount of electricity on lighting.
There is a potential of 30% enerpy saving by energy efficient. lighting.
Reaiizing this, my Govemmem has ordered replacement of conventional
bulbs and tube lights in all Government offices with. CFLs and 28 Watts
energy effzcmnt tubelights leading to electricity saving of 15.4 million units
and reduced carbon dioxide (CQ2) emissions of 13,400, tonnes. l—Iaryana is
the first State in the country to have taken such an mltxatw-a

BUILDINGS AND RQADS

23, Road mfrastmcture continues to be a pnc:nty of my Government. During
the year 2007-08, Government lannched the Rajtv Gandhi Bridges and Roads
Infrastructure Development ngramme which. envisages coordination with
varions Ministries of the Government of India, especially Road Transport and
Highways, Rural Development . and Ra:lways funding agencies such as
NABARD, Nauonal Capital Region Planning Board (NCRPR) and World
Bank, efe., 50 as to gamer resources for various pl‘DJdt(.tS The - ?rogramme
envisages an expenditure of R2.3000 crore on, construction of new roads,
bridges and RoBs and w1demngfstr¢nﬂthemng of the existing roads and
bridges. The first phase has already commenced and projects mvolwng an
expenditure of more than Rs. 1000 crore will be taken up during this‘fm:.mcml
year itself. Phases II and Ii¥ entailing an expenditure of Rs. 1000 crore each
will be implemenied during the financial years 2008-09 and 2009-10.

24.  Widening and strengthening of 108 road works involving 1083 kms of
length at & eost of abowt Rs. 450 crore- under the Pradhan Mantsi: Gramin
Sadak: Yolana (PMGSY) has been taken up. A record number of iwenty
projects worth mere.than Rs, 1200 crore: have already been sanctioned. by the
NCR Planning Board during the cwrent financial year. The year. would also
witness the utilization of a record amount of Rs. 115 crore provided by
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NARBART, Rs. 30 cre_fe by,Reilways and mere‘tﬁan Rs; 100 erore by the
Ministry of Road Transpori and Highways.

25.  The persistent follow up by State Government with the National
‘ Hwhways Authority of Jndia (NHAID) has resulted in the up-gradation of
several National Highways. The flyover at Panipat is nearing completion. The
Badarpur flyover will take concreie shape shortly. The NHAI bas also agreed
10 six-laning of the bridpes on NH-l near Rasoi and also for the construetion
of flyover at Bahalgafh junetion in’ district Sonipat. The work of six-laning
of Panipat-Ambala Section on NH-I will also start during this year. Six-laning
of Bhadurgarh-Rohtak section has already started. NH-8 passing through
Gurgaon has besn opened to traffic. The work of four-laning of Ambala-
Zirakpur stretch of NH-22 including fiyover at Baldev Nagar is at.an advanced
stage. Werk on bye-passes at Pinjore and Kajka has already been awarded.

INDUSTRY LABOUR AND EMPLDYMENT

26. Séund economic fundamentals and excellent infrastructurs have
propelled Haryana into one of the most pro-business environments in the
country. Today, Haryana hag 31330 large and medivm units and about 6,000
stnall scale units. Exports from Haryana during the year 2007-08 have crossed
Rs. 30,000 crore. The State witnessed an unprecederited flow of investment to
the tupe of about Rs. 33,000 crore since 2005. Projects with an mvestment
of more than Rs. 66 000 emre are also in the p1pe11m: o

27. . As many as 286 umts have been reg:stered with the Crm/ermnent of
* India a5 100% export griented units(EOUs). Out-of these,.127 BOUs have
gone into production and will catalyse an investment of Rs. 2681 crore, with
employment for over 27,000 persong, There hae beeu fexezgn chrec:t investraent
of the order of Rg. 10.300 crore.. Lo

28. The State received 92 proposals for the setting #p of Special Econotic
Zones (SEZs) with an investment of ‘mitre thah Rs. 2,00:000 crore. A
petrochemical hnb is being set up at Panipat with an investment of Rs. 35,000
crore. The Government has planned to develop economic hubs all along the
Rundii-Manesar-Palhwal Expressway. Four new projects for setting up Industrial
Model Townships have been ipitiated at Faridabad, Rohtak, Jagadhari and
Kharkhoda. These townships will ‘include campuses for Jarge industries,
Information and Communication Technology parks, industrial plots, flarted
factories, residential colomies including labour housing, commercial and
institutional areas, entertainment zon&s-;. educetienal and'-healtb.-eare faeilities,

S,

20+ Three new pre_]ects hav 3 been m:tmted m the State w:th assistamee from
the Govermnent of India iz, Cenrral Institute of Plasnc: “and Engmeermg
Teehneiegy {C]:E’nT) ‘at Panipat with an investmaent of Rs.23 crore, National
Institute of Food Technoldgy, Enfrepreneurship and Management (NIFTEM)
at Kundli with an investment of about Rs.350 crore and National Automotive
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Testing and R&D Infrastructsre Project (NATRIP) at Manesar with an
investment of Rs. 400 crore. Of these, CIPET has aiready staﬂed func:tmnmg
The foundation stone of NIFTEM hag also been laid.

30.  The Government is also making conce:rte:d efforts 1o simplify the rules
and prﬂcedures and ensuring tramsparency by using - -Governanes whe:rever
possibie. The Government has already implemented the Tndustrial Pmmotlon
Act for grantmg time-bound single wmdow clearance {0, the cntrepreneurs
Another significant ; step,was the laurnchmg of industries portal and introdugtion
of common application form with online submission faul:ty The Government
will continue to support. pubhc—prwate partnarshap made in mfras{:rucmrf_:
projects as also pronmmng of incentives for dtspemal of mdusmes in the
backwa:ci areas of th«: Stata

3L My Govermnment is fu,ily commxtrﬂd o the we;lfam safety and Emalth af
mdustrlal workers and. maintaining: harmonious refations among all the
stakeholders o as to promote a healthy industrial culture Jeading to an
increased productivity. The incidence of industrial accidetits in the State has
reduced considerably and the present rate is 0.49 per thousand workers which
is amongst ‘the !owcst in: the. COURtrY.

TOURISM =

32, Tourxsrn cmntmuﬂs to bﬁ: a pnomy of the Governrrt&nt This has been
well bmnﬁht out m “the State Tourism Pohcy, 200?3 recently. notified. The
policy acknowlcdﬂes the: role, of the, pnvate SECLOr in JOUrisTR promct:on with
- Government acting as a facilitator. One of the hizhlights of the policy is 10
provide leasing of Tourism: ‘projebts ‘on short tertit basis wpio 11 years and
on long term basis upto 33 vears, in the’ piiblic privase partnership-mode. The
Panipat-Kurukshewa-Pinjors belt is-being developed as an' integrated tourist
cirenit with:Céntral:agsistarice of over Rs. 16 crore. The' State. Government hag
also received Central assistance of more than Rs21’ crore for- developing
Morni, Sultanpur, Dharuhers and Hodel todrist areas. My Government has
also decided, to, set up: two mshtutr::s of hotel ‘management and- fraining at
Tﬂyar Lake: {Rohtak) and Badkha] Lake (Fandabad) in collaboratmn w1th thﬂ
puvat& secmr ‘ ‘ S

URBAN DEVELOPMENT

el

33, . Keerg in view thc mc,reamng pac:e Of urbam.a:ahon the Govcmment
is de\rotmg special attention to urban issues. The financial health of wupicipal
bodies is sought 10 be improved by providing adequate funds for improving
the civic facilities. Under Jawahar]al Nehru National Urban Renewal Mission
(INNURM), 7 Detailed Froject Reports {DPRs) amounting to over Rs.1203
erore have been submitted to, the Govem'nent of India for various develppment
works at Fandabad Agamst these, the Govemmcnt of India has sanctlone:d 5
DPRS "Costing | Rs. 27533 erore and Hag reledsed Rs.21.39 érore, Now, Panchku]a
wown has also been mciude:cl m the JNNURM as a pa:t rﬂ‘ trie clty w1th
Chandwarh and Mohah : -

Sa
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34,  Upder the Integrated Housing and Stum Develqpmemt Prograinme
{IHSDP), DPRsfor 12 towns cosrmg Rs. 238.84 crore have been approved by
the Govertment of India and an’ amount of R§91.47 crore has already been
relessed. Under the Local Afea Development Tax Scheme, ah amount of Re:-
107.27 crote has already been released for construction of ROBs etc. and Rs.
50 crore are being released to municipalities for other development works. In”
order Io secure a'well coordiftated and modern urban infrastructare for Churgaon,
© it has ‘been decided to séf up a municipal corporation for the town. The State -
Government has constitnted '3 new municipalities — Loharn, Hathin,
Farrukh Nagar, Jilana, Ateli Mandi; Kanina, Sampla and Dbaruhera. With a
view {0’ sarengthenmg the infrastructire in urbdn areas my sovernmicnt has
decided to undertake special development of those wards with mors than 50%
scheditled castes population.” An amoimt of Rs.144 crore wikl be spent in 144 -
such wards over a period of two years, CGiovernmeént has decided to abc:lmh ‘
house tax cm bclf-mmpmd re:s:damai bmldmgs m urbam areas. .

35. Construcuon of Dethi- Gurwamn Metra is in full swing at an estlmated'
cost of Rs. 1581 erore. . My Government is also planning to have two more
metro rail- connectmns of Delhi ‘with Faridabad and Babadurgarh. In order o'
provide an impetus 0 'growth in the hinterland, & ¢lobal comridor along the
Kundli-Manesar-Palwal Bxpressway has been plantad. A number of theme
cities like Education City, IT: City, Medi City, Fashion City, Entertainment
City and World Trade City stc. are going to-come. up along this. corridor.
Development pians of Kbarkhoda and Sampla towns have alfeady been prepared..

36. . HUDA is Implemeriting the “Ashiaga. Scheme’. to meet the housing
needs of the urban poor: Work on construction of 2072 flats ab Panchkula is.
in full swing. About 20,000 such- flats,-at 4 cost: of dpproximately Rs. 650
crore, will also be condtructed at Fardabad, Rohtak, Bahadurgarh, Kaithal,
Sirsa; Ambala and Gurgaon. The Housing Board, Harvana, has also initiated
steps to arrange land for taking up construciion. of 50,000 dwelling uaits Tor
economically weaker sections;during: the next three -years. 33% houses/{lats
constructed by the Board will be resérved for women applicants. HUDA has.
decided to give 90% rebate on payment of extension fec onm properties
exciusively owned by women. This- rﬂbate shall be’ 100% for pmpeme&:' :

exclusively ovrned by w:dowv. R ke

RURAL DEVELOPMENT T

37 My. gov&rnm&m atiaches ‘the highest priority to the sustainable
developme.nt of rural areas. Inlorder to provide’ basic civie 2menities’ in
villages on par, wﬂh those in urban areas, the Uommment ‘has 5t up the"
Haryana Rural Developmemt Authonty A number of pmwrammes ‘are being
tmplcmented for the empmwmrwnt of Panchayau Raj Institutions, creatjon of
bOCIal and acunomlc, mfr&i-.h‘ucture afid upllﬂmem of the rmal pqor ‘

38, Swamajayanu Gr&m Swangar YOJana (SC}SY) w:th a: clear focus.‘
on organization of the poor-into self kelp groups, tratning, credit, technology,
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infrastructure, marketing etc, i3 being implemented in the State. The National
Rural Employmen: Guarantee Scheme (NREGS), which was started in districts
of Mahendergarh and Sirsa, has now been extended to Ambala and Mewat
districts. All the remaining districts would be covered under this scheme from .
thenext financial year e 2008-09. The ob}ecu\re of the schems is'to ensure
employment at minimum wages to every rural household. whose adult members
volunteer-to do unskifled manual work, for at least 100 days.in g financial
year. One-third of the employment opportunities are reserved for women.
Developmeni works like water conservation, water harvestin o, drought proofing,
afforestation, tree plantation, canal irrigation, Irrigation facilities on land‘
owned by Scheduled Castes and other rural poor, renuv:itiqn of traditional
water bodies, land development, flood control and protection works, rural
connectivity. ete. are taken up by the Gram Panchayats and other implementing
agencies, under this scheme. By the end of December, 2007, funds amounting
to over Rs.30 crore have been spent, thereby generating 23.14 akh mandays
Dhuring this period, 2014 davezlopment wm‘ks hava bmn 1dt=m;hed and {222
are: snll m progrcss ' e Do

39 A ne:w Scheme namely ‘Mukhya Mantri Anuquebxt Jati Gaon Utthan-\‘:
aur Malm Basti Vi 6;&”?(3)11& has been launched. Under this scherme, villages
with mare tha.n 5 Scheduled Caste popuiation, will be provided basic
arnenities by earmarkmﬁ ap amonnt of Rs.50 lakh for each village. As many
as 185 such villages are proposed to be taken up with an outlay of Rs 02.95
crore dunng the year 2008-09. Cel : - '

4. Allotment of housing sites, free of cost, to the cligible schediled caste
farmlies and families below paverty line in rural areas is a flagship programme
of my government. The plots will be provided ow of suiiable Shamlat Deh
land available with the Panchayats. In case no suitable Shamlar land is
available, land will be made gvailable cither by way of exchange with the
private land or by way of zcquisiion. Bagic infrastrocture facilities such as
streets with drainage, drinking waier, power supply ete..are proposed to be
prowded along w1th these residential plets, in dee course. ‘

4. On the occasion of thf.: Haryana Day on 1st November, 2007, Government
abolished the Chilha tax in tural aress, The loss 1o the Gram Panchayats on
this account will be compensated from budgetary allﬂcatmns

42, Inorder to improve the standard of sanitation in mral areas, Gnvcmment
on 2nd October 2007 launched an ambitious scheme, namely the ‘Scheme for
Financial Assistance to Gram Panchayats for Improved Sanitation’. Utder this
scheme, gram panchayats will be prowdad yearly budgeta:y support of
Rs. 43.50 crore for’ deploymﬁnt of Safai Kanmis. About 11,000 Safai Karmis
are being deployed in villages on the basis of their population. The schieme
wiil po a long way in improving the sanitary conditions in villages. The Total
Sanitation Campaign js also being implemented in.the State with a revised
outlay of Rs.175.39 crove, including Rs. 40.25 crore as State share.
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~ 43.  Government has earmarked Rs. 157.20 crore during the year
2007-08 for pavement of streets @ Rs. 10 lakh pér village in 1572 1dent:f1¢d
villages. The scheme is proposed to ba 1mplc:memed in the year 2008-09.

EDUCATION

44, Investment in social capital is the kcy to a sound and sustainable
growth. Education, therefore, has besn accorded a high priority. My -
Government has declared 2008 as the Year of Sducation. A multi-pronged
approach will be adopted to ensure that the benefits of quality , education
reach all the stakeholders ar every stage.

43. In order'to reduce the drop-out rate in Government schools, text books

would be provided frée of cost to all children studying from the first to eighth

standard from the next academic session. With a view to making the process

of learning easy and interesting, work books are poing to be introduced and -
shall be provided free of cost to all children studying in these classes. Modern

concepts of teaching-learning ate also to be introduced from sixth class

onwards. For the ali-round development of studenis, General Knowledge

subject would be tanght from sixth to twelfih classes.

46.  For students belonging to Scheduled Castes, a new scheme of monthly
siipend will be introduced from the next academic session. Under the scheme,
all Scheduled Caste girls studying in Government schocls will be given
stipend ranging between Rs.150 and 400 per month. Similarly, the Scheduled
Caste boys will be given stipend ranging between Rs.100 and 300 per month.

The amount of stipend will vary as per respective class of the recipient. A
one time aliowance will also be given to Scheduied Caste studénts for meeting
the expenditure towards uniform, stationery, etc. The cxpenditure on all the
schemc:s meant for scheduled castes studcnts wil} be of the order oi Rs 280
CTOTE per year.

47. The infraswucture:‘ of Gc:vemmem schools is proposad to be improved
on a large scale. In the first phase, 200 larger Sehior Secondary Schools will
be upgraded and equipped with modern computer education facilities.
Computer education is proposed to be made compulsory in a phased manner
from the next academic session. The Edusat net-work has been expanded in
the curtért year with more than 9000 Government schools and all Government
colleges alrsady covered under it. Tl'us mnakes the Edusat netwwork in Haryana
the lareest In the country. : S

48, Remgmsmg the emerging nz:ed of qualified technical manpdwer for
promotion. of trade and industry, Government has taken various steps 1o
revamp technical education. Adequate budpget allocstion has been made for
this porpose. The number of seats in technical institutions has been increased
o 52,630. An ambitious target of producing trained manpower of the order
of 1.5 lakh persons by the end of the Eleventh Five Year Plan has been set.
New Government Polyiechnics have already been established at Sanghi, Lisana,
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Cheeka and Narwana. Asmany as four state-of-the-art institutions in the areas
of Design and Fashion Technology, Film.and TV, Fine Arts.and Professional
Studies for Women at Rohtak; and polytechnics at Sampla, Faridabad and
“Mehar, are proposed to be established in 2009-10. Double shifts have been
introduced in selected polysechnics and mew teaching blocks, hostels;
laboratories are being comstucted. A pew scheme namely: “Testing and
Clertification of Woskers in the Informal Secior’ has been launched 1o provide
short term traiming and certification to those skifled workers who have acquired
skills thwough informal mmeans. ‘

49.  In order to promote technical education in Mewat, 50% seats have been
reserved for candidates of Mewat in the Government Polytechnic, Utawar.
Rejmbursement of the entire tuition fee is being provided to 5C students in.
all Al Tndia. Council of Technical Education (AICTE) .approved technical
education programmes offered by instirutions in the State. Policy for opening
of private industrial treining instivutes has been framed and several training
centres-have been opened, adding about 8000 seats. As many as 31 new
industrial training insttutes are planned to be opened,in the $iate in the pext
three years at a cost of Rs. 180 crore. SR

50,  Training of women is a priority and is provided free of cost. While 25%
seats have been reserved for women in the generalcategory, 31 Industrial -
Training Institutes are being run exclusively for wometi. B '
SPORTS

51. My Gavernment has adopted a focused approach towards sports
infrastructute and sportspersons. During the year 2007-08, over 1 lakh players
participated in various discipiines conducted at the block, district and State
level meets. Bight players of the Indian team which won the Gold Medal at
the 12th Asizn Women Roller Skating Hockey Tournament held at Kolkata
belonte o Haryana and were honoured with a cash prize of Rs. 1 lakh cach,
On the oceasion of Republic Day, the outstanding sportspersoms were honoured
for bringing laurels to- the State. o L

HEALTH o o

50, Health care facilities is|another key concern of my Government. Under
the Nationial Rural Health Mission, the State has taken several initiatives to
reach Gut to the rural poor. Every expectant mother, belonging 0 a BFL
family, is being siven Rs.700 for ante-natal and posi-parium care in order o
encourage institutionat deliveries under T anani Suraksha Yojana'. This amount
i being increased o Rs. 1500 for mothers beloniging o ‘Scheduled Castes
from 2008-09 ownwards, Similar benefits are being ‘given . through 2 State
initiative calied the “Janani Suvidha Yojane® to women of wban shims in
gight distdets. ' S Lo

53. - The social health indicators have shown dramatic improvement due 10
adoption and-innovative maternal and, child healih strategies. The matemal
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n"orta,i;ty rate whxch stood at 30{) per Iakh ‘births’ in 2002 js now. only. 142

Similarly. the infant rmortality rate has significantly reduced to 42 per thousand
live births from 62 live births in 2002, A new project has been started in
Mewat district from 2nd October 2007 with nine ambulances for transportation
of pregnant women to the nearest health insdmmion. Taking advamave of the'
rapid strides in communication technology, telemedicine has besn introduced
st Community Health Centre (CHC), Gohana and the Pr. Bhagwat Dayal
Sharma Post Graduate Institwre of Medical Sciences (PGIMS), Rohtak.

34, Kéeping in view the critical importanse of medical education, research
and devc!c)pmem of super- %pecwhues facilities mn health séetor, several new
projects have been launched in PGIMS Rofitak. - These prestigious projects
inchude. establishment of a State Menial Hospital, a Super. Speciality Wing,
new OPD Blocks, Mother and Child Hospital, Trauma Centre, Dettal College
and up- gradauon of other facilities al an estimated. cost of Rs.69 crore.

55, My Government, with financial assistance from Government of India,
has decided to launch “Rashtriya Swisthys Bima Yojna™ for the BPL families
in the districts of Faridabad, Panipar,- Yamunanagar and Bhiwani. BPL families
in all the remaining districts. would be covered completely during a period of
5 ycdrs :

56. -+ Adverse seX ratio continues to be a blg challenge. Eﬂ‘oﬂs are being
made to deal with it on several fronts. The Pre-Nata] D:agnasmc Test(PNDT)
Act, 1994 is being’ vigorously enforeed. As many as one hundred ultrasound
machines which were found violiting the law have been seized and sealed.
Haryana is the first State in the couniry where eleven conviétions ‘have been
made under the PNDT Act. An incentive-based scheme ‘LADLE was launched
to arrest the declining sex ratio and to address the. problem of female foeticide.
Rs.. 5000/ is deposited in a ‘bank in favour:of every eligible family per year
for five years under this scheme. This has been z great success.  Qver $8,000
families have availed of the benefit under this scheme upto December, 2007,
As a resuli, the sex ratio in the State has improved significantly. Against the
ratio of 8§19 females for 1000 males as per 2001 census, the ratio has. increased
t0 860 in 2007 according to the Central Registration System data. In order
to elicit commynity participation in improving the sex ratio, Rs. One Jakh wiil
be given to the village having highest sex ratio in esch district and Rs. 5 lakh
will be given to the village having h10h¢st sex ratio in the State, every year.

37 Spec;alxzed therapy centres of AYUSH wﬂl be astabhshzd in the PGIMS,
Rohtak Services under panchkarma therapy are being: provided -in the
Government Institute of Indian System of Medicine and Research, Panchkuia.
Specialty clinics in the Civil rlmpﬂals of Gurgdon, Hisar and Asmbala and a
Specialized therapy centre at Civil Hmsp!ml Jind, have been established.
Seven’ Ayurvedic dispensaries and one Homeopathic dmpamary have already
been opensd durmg 2007-08. 7 moré dispensaries ‘are Dbeing setup. It is also
proposed to-set up 7 new Avurvedic dmpensmes duting the year 2008-09. In
order to further promote medical education and research and al56 1w provide
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high quality health services in critical areas in the State, the PGIMS, Rohtak
is being upgraded as Pt. Bhag’wat Dayal Sharma Health Sciences University.

SOCIAL WELFARE

38, 'Women and children are receiving a special focus of my Government.
Education is an important tool for empowering women. ‘Government has
subsidized interest liability by 5% on edocational Ioans teken by girls/women
for pursuing higher studies in India aad abroad. Other imitiatives include
constitution of Village Level Committees (VLC) of women panches, sarpanches
and other representatives to facilitate implementation of programmes relating
to women and children. They have been delegated administrative and financial
powers. 6500 VLCs have already been constituted.

39, Another major initiative of the Government 13 the formation of Sakshar
Mahila Samoohs (SMS). More than 6000 $MSs are {unctioning successfully
in the State. These groups of aducated women and girls in the villages would:
be useful in generating comrnunity swareness about gender fssues, literacy,
universalization of slementary education, health, _nutrition ete.

60.  Eradication of malnutrition among children is yet another priority of
the Government. Hon ble Members you will be glad to know thar Harvana is
the first State where norms of putrifion have been increased from Rs. 210 Rs.
3 per child and from Rs. 2.50 to Rs. 5 per mother/adolescent girl. These
happen 1o be the highest amounts in the country. To seoure better Aceess tu'
nuirition programmes. by Scheduied Castes, Government has decided to
construct Anganwadt Centres with 2 unit cost of Rs. 3.44 lakh in villages
largely populated by Scheduled Castes.

61.  Effective steps hdve been taken to provide social secority to the aged,
widows. destitute women, handicapped persons, eunuchs, dwarfs. pérsons
belonging to minority communities and families having only girl childf
children, During the current financial . year 2007-08, an amount of Rsl 662
crore would be spent on their welfare measures. Pension to physn‘:aily"‘
handicapped persons is being provided '@ Rs. 300 to Rs. 600 per month‘
depending on the percentage of disability.

62, My vaemmant is going to lannch a new scheme of financial assismnm
to non-school going disabled‘children from 2008-09 onwards. Chiidren in the
age group of 6 to 18 years will be provided financial assistance @ Rs, 100
in case of 40 10 70 % digability and Rs. 150 per month in case of d1sab1hty
being above 70-9%. Scholarships are already being prowdad to phy&-maiiy
handicapped ‘students @ Rs. 100 to 750 per month.

63.  In order to heal the psy:,he: of children who are in conflict with the }aw
and bring them back into the mainstream, the Government has decided to
upgrade the facilities in the existing Observation Homes by setting up
workshops, libraries and play-grounds. For this purpose, a new scheme namely
‘Skill Building and Rehabilitation of Juveniles’ is proposed o be started
during the ensuing financial year 2008-09.
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64.  Scheduled Caste Sub-Plan (SCSP) has been implemented -in Haryana
for economic development of Scheduled Castes.. Accordingly, out.of the total
proposed State-Plan Outlay of Rs. 6650 crore for the year 2008-09, an amount
of Rs. 1433 crore has been approved for $cheduled Caste Sub. Plan. This
represents 21.35% of the total outlay as against S.C. population.of, 19.35%
in the State. L o N

65. In addition, new schemes are proposed to be initiated duriiig year
2008-09. directly benefitting the Scheduled Castes. These inchude setting up
of polytechnics, driving training schools, JBT iraining. institutes, appare!
wraining cenires, para-medical/mursing/air hostess/ steward/food catering/food
eraft institutions etc. in areas targely populated by Scheduled Caste population,
It iz algo proposed to provide: financial assistance for training of Scheduled
Caste candidates in the unorgamized sector through private institutions. . -

66.  The rate of incentive being given to panchayats for their outstanding
work ‘in the welfare of Scheduled Castes has’ been increased ten times to
Re. 50,000, s e :

67.  An amount of over Rs. 12 crore has been é.pc;m upto Dééember,- 2007.
under the “Indira Gandhi Priydarshini Vivah Shagun Yojana”,

GOVERNANCE

68.  Hon’ble Members, my Government is acutely aware that people want
prompt and efficient implementation of all its policies and programmes. It ¢can
happen only with good governance. Accordingly, an Administrative Reforms
Commission has been sct up to recommend various measures to inculcate a
culture of responsive and transparent governance.

69.  The Government also seeks to reduce the digiral divide in the society
for which many mission mode projects have been taken up, under the National
e-Governance Plan (NeGP). E-Governance projects implemented during the
Jast two years include computerization of treasuries, land records, property
registration, house tax, VAT registered dealers MIS, old age pensions and
witizens services through e-Disha centres. All the mandis have been equipped
with' computers with internet connectivity, to -make daily agriculture prices
available through the interntet. All the development works of PWD (B&R) are
being monitored through the internet. Haryana is the first State to implement
the State-Wide Area Network appropriately christened as ADHAAR for voice,
data and video transmission. The SWAN vertical conuectvity at state, district
and block level network management centres have been made operational.
Horizontal connectivity at phase-T offices has also been established.

70.  Peace and harmony in the society is a pre-requisite of any meaningfyl
growth. My Government is committad 1o making our police force more sensitive
to the needs of our citizens as well as well-equipped to deal with law and
order situstions. An amount of Rs:;30.33 crore has been sanctioned by
Government of India under Moderpization of Police Forees Scheme.
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Anii-exiremist cells have already been set vp in the State and properly tasked.
CID units and ntelligence gathering machinery have beer geared up. Interstate
Intelligence ‘Support Teams (ISI5Ts) have beén constituted for -better
coordination with neighbouring. states & deal with the problerms: of terrorism,
left wing labour unrest etc. Police Commissioner system has been set up at
Gurgaon. Sixieen new Police Stations have been sanctioned in addition 1o
the ematmg 22 Tra*zfm Police Stations.

71, . -Hon'ble- Members, I have outlined only:a faw of | tha s1gmfm.mt
i'nitmtwm -of iny Government.. Hatyana is on the' threshold of | new era of
development. There is a general sénse of optimism among the people. This
optimism and.confidence throwsup new challenges.: People’s aspirdtions and
expeciations have increased. My Government perceives this as a healthy and
promising sign.and looks.at each such challenge as 2 new opportunity © do
still better and eventually excel in all spheres of human epdeavour. We bagin
the Bud“ﬂt session today. Apart irom financial business, there are ccrtam
other Tmportant issues on which you will déliberate c%urmg the, sessmn I
convey my best W1shes for the purpuseful conduct of t"]E: pmceadmgq of thzs
august House.: : o :
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‘\/Ir Chaxrpersen Hor'blé Members, under tiile 13(]) of the Rules of
Procedure and Conduct of Business in the Haryvana Legislative Assembly, |
nominate the followmg members o serve on the Panel Df Chairpermns —

1. ShriBalbirPal Shab- U

2. Shri Anend Smgh Dangx

3., Shri Sher Singh .. ..

4. Dy Sushil Tndora U

. @tmE—
mmmﬁﬁqwﬁmw

Mr, Speaker : Now; Secretary wili make cmneuncemem

o fE e@a’&.ewﬁ:ﬁmﬁwﬁwﬁzﬂwﬁeﬁwﬁmw%
arerd =, 2006 04 Rrerar, 2007 ¥ gy wal § wie fee Oaer R W o
Hﬁwem%ajeﬁ*ﬂe We@waﬁﬁqwmal

March Sessmn, 2006
Guru Iambheshwar Umversﬂy Hisar {Amendment) Bill, 2006.
September Session, 2007

The I—Ia:yane Panchayeu Raj (Second Amendment) Bill, 2007

The Haryana Appropriation (Na. 3) Bill, 2007.

The Haryana Appropiiation (No. 4) Bill, 2007,

The Haryana Co-operative Societies (Amendment) Bill, 2007
;. The Haryana Tax on Luxnries Bill, 2007.

The Haryana Value Added Tax (Amendment) Bill, 2007.

S I

7.  The Punjabr-Passengers ‘'and Gonds Taxation (Haryana Second
Amendment) Bil, 2007,

8. The Punjab Excise (Haryana Second Amendment) Bill, 2007.

R T

Me. Speaker : Hon'ble Members, now I report the time table of the various
business fixed by the Business Advisory Committee.
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“The Committee met at 11.00 A.M, on Friday, the 7th March, 2008 in the

Chamber of the Hou'ble Speaker. "

The Committes recommends that upless the Speaker otherwise directs, the
Assembly whilst in Session, shall meet on Monday at 2.00 PM. and adjourn at
6.30 P.M. and on Tuesday, Wedresday, Thursday and Friday will meet at 9.30
AM. and adjourn at 1.30 P.M. without question being put. .

.+ OnFriday, the 7th March 2008, the Asseimbly shall meet immediately half

an hour after the conclusion of the Govémnor's Address and adjoimn after the

' coniclusion of business entered in the List of Business for.the day. On Monday,
the 31st March, 2008, the Assembly shall meet at 2.00 P.M. and adjourn after the

conclusion of the Business entered in the List of Businegi

The Committee, after some discussion, further recommiedds that the busi-
ness on 7th, 10th to 14th, 176 to 20th, 24th to 28th and 31st March, 2008 be
transacted by the Sabka as under -—

THE HOUSE WILL MEET "'1:..'“i'.‘:a)'/ni'ng a copy of the Governor’s

IMMEDIATELY HALF AN~ . ./ . Address on the Table of the Honsa,
HOUR ~ AFTER = THE = 5 ‘References. .« -
CONCLUSION OF "pg - #=VoanyRelorences. .. -
GOVERNOR'SADDRESSON ... 3. Presentation. and. adoption-of First
THETTHMARCIH,2008. . .. - ReportofBusiness Advisory Comumitee.
“d, -Pg'pe:rs to be laid/re-1aid on the Table

- of the House.
5. Presentation of 2ud Preliminary Repor:
of the Committes of Privilages and
;- €Xtension of time for presentation of
. the final report thereon.

Saturday, the 8th March, 2003 . . Holiday.
Sunday, the 9th March, 2008 - . . Holiday. - - . . .
Monday, the 10th March, 2008 ~ 1. (Questions Hour-
(2.00PM.) ~ 2. Discussioton Governor's Address.
Tuesday, the 11th Mareh, 2008 'L Questions Hour.
(9.30AM) . . 2. Motion ander Rule 121.
3. Resumption of ‘discussion  on
T o .Governor’s Address.
Wednesday, the 12th March, 2008 1. Questions Hour,
{930 AM.) - . - 2. Presentation of Reports of Assembly
I © o Committees, ;. ‘

. 3. Resumption ,..af‘.,discussi.pn on

CGovernor's Address.



foiE e WA ek R e (3

Thursday, the 13th March, 2008
‘ (9 30 AMD

Friday, the 14th March, 2008
(930AM)

'Samr'day, thc 15th March. 2008 e
Sunday, the 16th March, 2008
Munday, the 17th March, 2003

2. DDPM)

Tuesday. the 18th March, 2008 ..

(930 AM.)

Wednesday, ti‘m 19th Marc:h 2008

(%.30 AM 3

Thursday, the 20th March, 2008

(9.30 AM.)
Friday, the 2ist March, 2008

Saturday, the 22ad March, 2008

Sunday, the 23rd March, 2008

200PM) L

Tuesday, the 25th March, 2008
(930AM)

1.
L2

1.
2
" Holiday.
. Holidéy. ‘
. Holiday.
Monday, the 24th March, 2008 - - -1,
KRR}
© o Estimates for the year 2008-2009.

Questions Hour, .
Noa-official Business.
Questions Hour,

Resumption of discussion on
Governor’s Address

Motion Under Rule 22(2)

Presentation, discussion and voting on
Suppiememary Estimates, (2nd
ingtaiment) for the year 2007-08 and

Report of the Estimates Commites

thereon,

. “I“Ioliday.
‘' Holiday.

Questions Hoyr,
Fapers to be lad, if any.

Resumpiion of discussion on
Governor's Address and Voting on
Motion of Thapks, . -~ .

Questiond Hour, . .-

Presentation of Budper Hstimates for

the year 2008-2009.
Questions Hoaur,

General discussion on Budget Esti-
mates for the year 2008-2009.

Questions Hour,

Non-official Business.

ALuestions Hour, -4, . 07

ﬁcﬁ;umptionvof diseussion on Budget

1. Questions Hour. - .

" Resumption of discussion on Budget
" Estimates for the year 2008-2009,
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Wedresday, the 26th March, 2008
(9.30AM.)

Thuraday, thc, 27th March 2008 |

9. 30 A.M)

Fuday -the 28th March 2008
(9.30 AM)

Saturday, the 29th March, 2008
Sunday, the 30th March, 200%

Monday, the 31zt March, 2008
(2.00P.M)

b

B A

Questions Hour,
|

Rasum;ﬁtiﬂn of discussion on Bﬁdget
Estimates for the year 2008-2009 and
reply by The Finance Minister thereon.

"Thscussion and Voting on Demands
for Cirants on Budget Bstimates for the
yaar 2008-2002,

Questions Hour.
Non-official Business.
Questions Hour.
The Haryana Appropriation Bill in
respect of Suppleméntary Estimates
(2nd instaiment). for the year 2007-08.
The Haryana Appropriation Bill in
respect of Budget Estimates fc:r the. ‘
year 2008-2009. ’ -

Holiday.

Holiday.

1. Questions Hour.

2. Motion under Rule 15 re:gan:lmo Non-
Stop sitting,

3. Motion under Rule 16 regarding
adjournment of the Sabha sing-die.

4. Presentation of the Reports of
Assamb]y Commltte:es ‘

5. Leg:siatwe: BI.LSIHQS.‘.\:S

6. Any other Busuwss

My, Speaker ;: Now the Parhamcntary Affa:rs Mxmster wﬂl move the
motion that this House agrees with the mcommﬁndamns contained in the first
Report of the Business Advisory Committee. oo

Power Minister (Shri Randeep Singh Surjewala) : Sir, T begto move—

‘That this House agrees with the recommendations contained in the
- first Report of the Business Advisory Committee.

Mr. Speaker : Motion moved ~

That this House agrees with the recommendations contained in the
first Repart of the Business Advisory Committes.
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Mr Speaker : Questmn vsw P

P ““That this House aﬂraes wnh the r&commendannns eontained in the
o firstReport of the Busmess Adv;smy Cwmmitt@e

Thi-: mation was Ca?’ﬂé‘d

R

e VIR T TR T /R T G T T |
M Speaker : Naw tht: Parhamentary Affalrs M:m»:.ter wﬂl lay/re-lay papers’
oh the Table of the House.
“ Power Minister (Shri Randeep Smgh Surjewala) Snr Ibeg to lay on the
Table of the House —
.. ‘The Haryana State Legislatre (Frevention of Disqualification)
. Amendment Ordinance, 2007 {Haryana Drdiﬁaﬂbe No. 4 of 2607).

" _.“The Haryana Spemal Economm Zone (Amendment) Ordinance,
%07 (Haryana Drdmanm No S of 2007)

. 'The Punjab Agricnitural Produce Markets (I-Iaryana Amendrent)
- Ordmance, 2007. (I—Iaryarm Drdmam:e No. 6 of 2007)

o The Hazyana Compulsory Re:gmratzon of Mamafre:s Ordinznee,
2008 (Haryand Ordipance No. 1 of 2008), -,

Sir, I also beg to re-lzy on the Table of the Hotiss— w0

'. ‘The Persornel DepartmﬁmNot:ﬁcanon No. ‘G.SR.4/Const/As 520/
7 2007, dated the 27th February, 2007, J'e“arcimg the Haryana Public
' ‘Servxm Commission (Limitation of Functmns) Amendment
Regulations, 2007, as requ:fed under Aﬂmle 320(3) of the
Clonstitation of India.

"“The Personnel Depariment Notification No. G.S. R 6/Const./Art. 320/
2007, dated the 23rd March, 2007, regarding the Haryana Public

. Service Cumnussmn (Limitation of Punctions) Second Amendment
Regulations, 2007, as required under Arm:]e 320(5) of the
(Constitution of India.

" ‘The Persorinel Department Notification No. (:r $.R.8/Const./Art. 320/

2007, dated the dth April, 2007, regarding the Haryama Public
Service Commlssmn (Limitation of Functmns) Thm:l Amendment
Regulations, 2007, as re:qmred under Artmh: 320(5) of the
Constitution of India.

N Thc Persorinel De:pa:tmem Notification No. G. 3. R. 9/Const/ A 320/

| 2007, datéd the 4th April. 2007, regarding the Haryana Public
‘Service Comtission &xmztatmn of Funcuons) Fourth Amendrnent
Regulations. 2007, as required under Article 320(5) of the
Congtitntion of India.
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The Personnel Department Notification Nm G.5.R 19/ Const./
Art.320/2007, dated the 22nd June, 2007, regarding the Haryani
Piblic Service: Commission (Limitation 6f Functions) Fifth
Ammendrment Regulatiohs, 2007, as requ;recl under Article 320(5) of
the Constitution .of India. .

Sir, I further beg to lay on the Table of the Houge —

The;Personnel Department Nmtxfzcatmn No. G.R.R29%Const /
| ATL320/2007, dated the 4th October, 2007, regarding the Haryana
" Public Service Comtrission (Lnnuatmn of Funcuons) Seventh
AmendmentReguIanons 2007 asreql mred undt:r .FU”HCIE:- 320(5) of
" the Constimtion of India;

- The Personnel Department Notrﬁcatmh N’D G S R BOICDnStf
¢ :Art 3202007, dated this 6th November, 2007, regarding the Haryans,
Pubhc Service Commnsmn (L:rmtamon of Functions) Eighih
“*Atnendrment Regu;a iGhS, 2007 a& reqmr@:d uncier Article 320(5) of
the C‘on\;umnm cif'[hd:a :

The: Parsonne:ID amnentNouﬁcahcm No, G s. R lf(:om.t /Art 320/
2007, dated the 15t Jariiary, 2008, ragardmg the Haryana Public
- Service Commission (Limitation of Functions) Amendment
R&gulanons 2008, as requ:red under-Article 320(5) of the
Consmutmn of Indm

s Lhe Personnel Dﬂpaﬁme*‘zt Nouﬁcation No G S R BIConst /AT 320/
2008 dated the 11th Janua:y, 2008, mgardmg the Harvana Public
o Semcc:‘Commmmn (Limitation of Funcuons) Second Amendment

“"‘Reguiatmns 2008, as requimd undcr Artwle 32005) of the
Comtitutmn of Indja, -

.. The General Administration Depmmem Ncuﬁcatmn No. 5.0.67/
II Al 3/1970/S 9!2007 ‘dated the 14th Auuusf 2007, regarding Lhe .
Haryana M:msters Allowances {Amendment) Rules, 2007, as
’ " required under section 9(2) of the’ Harvana Salar;e:s and Allowances
of Ministers Act, 1970. '

.o The General Admmlstrahon Depmment Nonflcatmn No. 5.0.4/

- H.A.1/2003/8.26/2008, dated the Sth January, 2008, regarding the
Haryana Lekayukta CFunctmns Powers, Inguiry 2nd Investization)

e Rules, 2008, as réquired under. section 26(2) of the Haryana
Lokayukta Act, 2002

.The Excise and TFaxation Depaﬂmem Nouﬁcatmn No. 3.0. &%
““H‘.A 6/2003/8.50/2007, dated, the 17+ August, 2007, regarding
,,amﬁndmem in Schedula {'3 appe-.nded o, the Haryana Value Added
. Tax Act 2003 ‘
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* The Excise and Taxation Department Notification No. 8.0, 74/

. H.A62003/5. 59/2007, dated the 215t September, 2007, regarding

.o amnendment in Schedwle B and'C dppended to the Hﬂf}’&l‘la Value

L Addmd Tax Ac:t 2003

. The Excise: and Taxatmn Dapartment leﬁf:amn No. 3.0, 10/
- B.A2320078:40/2008, dated the Tih February, 2008, regarding
the Haryana Tax on Luxuries Rules, 2008, as required vnder

‘:"“:.‘","":S&ctlon 40(3) of the Haryana I—Iaryana Tax on Luxuries Act, 2007.

L ‘-.‘;';-The Town and Couﬂtry Planmng Dapartment Notification No.

DS-07/31333, dated the 20th December, 2007, regarding the
" Haryand Development and Regulation of Urbah Areas (Second
- Araendinent) Rules, 2007, s tequired under section 24(3) of the

' Haryama Development ‘and Regulation of Urban Areas

{Amendment and Validation) Act, 2005,

.. The Town and Country Planning Department Notification No.

. DS-07/2008; dated the 28th January, 2008, regaiding the Haryana

Development and Regulation of Urban Areas (Amendment) Rules,

.. 2008, asrequired under section 24(3) of the Haryana Development
“and Rewmmon of Urban Areas (Am&:ndment and Validaiion) Act,
2003,

The AudifRepc:ﬁ an the Annnal Accdunt&: of Haryana Siate Legal
Services Authomy, Chandigarh for the year 1996-97, as required

- e under section 18(6) of the Lagal Scrwcas Authorities Act, 1987.

o _-'I'h@ Andit chpﬂ on the Annual Ac:c:oums of Haryana State 1.egal

Services Authority, Chandigarh for the year 1997-98, as requirec
‘ -”‘under sec*tmn 18(6) of tha Lawal Scrwu:s Authorities Act, 1987

N The Audn: Report on thc Annua‘ Accoums of Haryana State Legal
Services Authority, Chandigarh for the year 1998-99, a5 mqur&d
© under secuon 18(6) of the Legal Servmﬁs Authorities Act. 1987,

"The Aucht chort cm the Atinnal Acccuntﬂ nf Haryana State Tegal
Services Authority, Chandigarh for the year 1999-2000, as required

~ under section 18(6) of the Legal Services Adthorities Act, 1987.

" The Audit Report on the Annual Aééounts of Haryana State Legal

 * Services Authority, Chandigarh for the year 2000-2001, as required

under section 18(6) of the Legal Services Authorities Act, 1987,

- The Audit Reporc' on the Annual A&counté‘éf Haryana Swte Legal
| Services Authotity, Chandigarh, for the yoar 2001-2002, as required

o “tinder section 18(6‘) of the Leual &erwces Authontxes Act, 1987,

‘The Audit Report on the Annual Accounts of }“.«Iarya"ia Staie Legal

' Services Authority, Chandigarh {0t the year 2002-2003, as required

' under section 18(6) of the Legal Sarwceq Authorities Act, 1987.
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-+ The Audit Report on the Annual Accounts of Haryana State Legal
+. Services Authority, Chandigarh for the vear 2003-2004, as required
- under section 13(6} of the Legai Services Authorities Act, 1987,

The Audit Report on the Anauil Accounts of Haryana State Legal

- Bervices Authority, Chandigarh for the year 2004-2003, as required
* under section 18(6) of the Legal Services Authorities Act, 1987,

‘The Audit Report on the ‘An,iiﬁai Accoums of Haryana State Legal
* Services Authority, Chandigarh for the year 2003-2006, as required
- under section 18(6) of tie Legal ScrvicesAuthm'ities Act, 1987.

- The Audit Report on the Annual Accounts of Haryana Financial

. .Corporation, Chapdigarh-for ihe vear ended 3ist March, 2007, as

- required under section 37¢7) of the State Finaneial Cotrporation
- Act, 1051, : ' ‘

- The 34th Annual Report of Haryana Tanmeries '-Limitﬂci, Find for
. the year 2005-2006, as reguired under section. 619-A(3)(b) of the
- Companies Act, 1956, ‘ K

‘The 39th Annuval Repori of Haryana State Industrial and

Infrastructure Development Corporation Limited for the year 2005-
2006, as required under section 6]5-A {3)b) of the Companies

o Act, 1956,

“"The First Report of State Inform::{tibn Commission, Haryana on
" implementation of the RTT Act, 2005 (1-11-2005 1o 31-10-2006),

as required under secton 25(4) of the RT] Act, 2005,

o | The Finance Accounts of the Government of Haryana for the year
2006-2007 in pursiiance of the provisions of Clause(2) of Article
- 151 of the Constitution of India., e

. The Appropriation Accotints of the Government of Haryana for the

year 2006-2007 in pursuance of the provisions of Clauge(2) of

‘ | Article 151 of the Constimtion of India, - ‘
. The Report of the Comptorlier and Auditor General of India for the

year ended 315t March, 2007 (Civil) of the Government of Haryana

o In pursuance of the provisions of Clause (2) of Article 151 of the

Consiitation of India.

The Report of the C‘E)'mptorﬂer anid Auditor General of India for the

* yearended 31st March, 2007 (Revenue Receipts) of the Government
.. of Haryana in pursuance of the provisions of Clause (2) of Article
~ 151 of the Constitition of India. -+

" The Reportof the Comptorlier and Auditor General of India for the-
“year ended 3¥stMarch, 2007 {Commerical) of the Governrent of

T

v

By
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Haryana in pursnance of the provisions of Clause (2) of Article 151
of the Constitution of India.

FrAReR ArEl & by emitrer iy afEe ufides
TRERT ST den afw aRides wegs & & e i g

2Nt 3w weprer weren & e

Mr, Speaker : Now, Shrt Anand Singh Dangi, a member of the Commitiee
of Privileges, will present the Second Preliminary Report of the Commitiee of
Privileges on the matter in regard to the question of alleged breach of privilege
given notice of by Shri Randeep Singh Sugewala, Parliamentary Affairs Minister,
Haryana against Shri Om Parkash Chantals, MLA in respect of misconduct,
mishehavior and disorderly disrupting the proceedings of the House, unbecorming
of s Member of the House, thereby committing the contempt of the House/breach
of privilege on 20-3-2007 and on earlier oceasion also and will also mave that

; ;I:m: tirne for the presentation of the final report to the House be extended upto the
first sitting of the next Session, -

Shri Anand Singh Dangi (Member, Committee of Privileges) : Sir, I beg

T to present the Second Preliminary Report of the Committes of Privileges on the

. matrer in regard to the question of alleged breach of privilege given notice of by
Shri Randeep Singh Surjewala, Parliamentary Affairs Minister, Haryana against
Shri Om Parkash Chaatala, ML A in respect of misconduct, misbehavior and
disorderly disrupting the proceedings of the House, unbecoming of a Member of
the House, thereby committing the contempt of the House/breach of privilege on
20-3-2007 and on earlier occasion also.

Sir, I also beg to movew.

That the time for the presentation of the final Report to the House
be extended upto the first sitting of the next Session.

Mr. Speaker ; Motion moved...

That the time for the presentation of the final Report to the House
be extended upto the first sitting of the next Session.

Mr. Speaker : Question igw.

That the time for the presentation of the final Report to the House
be extended upto the first sitting of the next Session.

The motion was carried,

M. Speaker : Now, the House stands adjourned till 2.00 P.M. on Monday,
the 10th March, 2008,

*16.45 Hrs. I(' The Sabha then *adjourned il 2. OO F.M. on Monday, the 10th
March, 2008).

44203 —HV 5GP, Chd,






